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7 7. SHRI T. S. NEGI: ill the 
ini er of RAIL A YS be plea ed to 

stat: 

la) whether it' propo ed to link 
ew Delhi Rail ay S ation ·th Delhi 

Cantt. Railway S ation ither by 
diverting the existing 'Parikarma' 
train or by starting another train; 
and 

( b) 11 so, by when? 

THE DEPUTY MI ISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT 0 PARLIA-
MENTARY AFFAIRS (SHRl M..~L-
LIKARJUN): (a) o. 

(b) Does not arise. 

Reserv tion of Loco S in orthe u 
Railway 

4728. SHRI NARAYAN CHOUBEY: 
Will the Minister of RAILWAYS be 
plea'sed to state: 

(a) whether it is a fact that the then 
Manager, DivislOnal Personnel Officer 
and Assistant Personnel Officer of the 

orthem Railway, Allahabad had re-
verted b.iriJ. Assistant Loco Foremen to 
posts of drivers; 

(b) if · so, the details th reof; 

(c) whether stay order was p~ 
by Allahabad High Court on 4th April, 
1981; 
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) if 
(f) 

offic 
order? 
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THE DEPUT 
STRY OF RAll.. A S 

J 

THE DEPARTMENT 0 Pr'llI~JILH 

MENTARY. AFFAmS (SHRI 
LIKARJU ): (a) and (b). Th 
lowing fi e A i tan Loco Fo 
working On ad-hoc basis ho 
ed in ri ten e amination were r-
placed by select d staff: 

1. Shri N. George. 

2. Shri B M. Lal. 

3. Shri TUak Dhari Ram. 

4. Shri Prabhu Dayal. 

5. Shri Mohd. Yusa!. 

(c) The stay order was giv n by 
High Court Allahabad after th y h'lu 
physically reverted, 

(d) to (f). Do not arise. 

Unelectri1ied tations betwe n BiIt' 
ner and uratgarh Junctio 

4729. SHRI KUMBHA RAM ARYA: 
Will the Minister of RAIL WAYS be 
pleased to state: 

(a) the names of those Railway 
Stations between Bikaner and Sur at-
garh Junction (Rajasthan) near which 
electricity is available but the Railway 
stations ~ave not been electrified so 
far; 

(b) the reasons for not proviaing 
electricity to these stations; and 

(c) the time by which Government 
propose to provide electricity to these 
railway stations? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWA~S AND IN 
THE DEPARTMENT OF PARUA .. 
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN) ': (a) Malkisar, Mahajan, 
Arjansar, Dhirera. 
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